11 Oral Answers

to nappen to the report thereafter? What is
the Government doing?

SHRI M. ARUNACHALAM: Madam, the
National Commission for Scheduled Castes
and Scheduled Tribes was set up in 1992.
The first report was submitted and it was
circulated to various departments. We are
awaiting comments of various departments.
After getting them, we will compile them
and place them before the House.

SHRI BRAHMAKUMAR  BHATT:
Why were the other reports not placed before
the House? The reports submitted after 1993
arc not before the Government. How much
time will the Depart-ment take to submit the
report to the Government?

SHRI M. ARUNACHALAM: Madam, the
Commissioner for Scheduled Castes and
Scheduled Tribes had submitted 3Q reports.
Of them, 29 reports have been placed before
the House and they have been discussed.
Likewise, the Commission also submitted
eight reports which have been circulated and
placed before the House. These have also
been discussed. The new Commission was
constituted in 1992. As I said. It has submit-
ted its first report and it is being cirou-lated
and we will be placing it on the Table of the
House.

SHRI BRATIN SENGUPTA: Is there any
definite plan to increase the number of
beneficiaries and to upgrade the merit of SC
ant ST students for the post-matric
scholarship given by the Central Govern-
ment?

SHRI M. ARUNACHALAM: I need a
separate notice to answer this.

SHRI SANATAN BISI: I want to know
when the report of 1992-93 was laid on the
Table of the House.

SHRI M. ARUNACHALAM: I have said
that it has been circulated to various
departments and we are awaiting comments
of the departments. As soon as we
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get them, we will place them on the Table of
the House.

SHRI SANATAN BISL: As it is being
delayed, we want an assurance from the
Minister that it will be placed before the
Parliament very soon.

THE DEPUTY CHAIRMAN: He is not
the Minister concerned.

SHRI M. ARUNACHALAM: It will be
placed before the House at the earliest. I will
pass on his concern to my colleague.

THE DEPUTY CHAIRMAN: You ensure
that the departments to which this has been
circulated, send their comments immediately
so that it can be placed before the House as
soon as possible.

SHRI M. ARUNACHALAM: Yes,
madam.

SHRI YERRA NARAYANASWAMY: Is
there any proposal with the Government to
include the Fishermen community in
Scheduled Tribes? 1 came to know that in
1970, the Government had introduced a Bill
to include the Fishermen community in
Scheduled Tribes. I want to know whether
there is any such proposal.

SHRI M. ARUNACHALAM: Madam, as
of now, I have no information. I will ask my
colleague to reply to him in writing.

THE DEPUTY CHAIRMAN: Remember
the number of the question and write to him.

*244{The, Questioner (Shri Ahmed Patel)
was absent. For answer, vide col-

Smuggling of Cardamom from Guatemala
*245. SHRI RAMACHANDRAN

PILLAL

SHRIJOY NADUKKARA:

Will the Minister of COMMERCE be
pleased to state:
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(;i) whether Government have received
any complaint about the smuggling of
Cardamom -from Guatemala finding its way
from Calcutta Harbour to Nepal;

(b) whether Government have also re
ceived any complaints alleging that smug
gled Guatemala Cardamom is capturing
the market and traders are not buying
Indian Cardamom; and

(c) if so, the action taken in this
regard?

THE MINISTER OF RURAL AREAS &
EMPLOYMENT (Shri Kin-jarappu
Ycrran—Kaidu): (a) to (c) A statement is
laid on the table of the House. Growers of
cardamom have represented that cardamom
from Gautemala imported by Nepal is
finding its way into India. All concerned
customs authorities and their field formations
arc vigilant to prevent any smuggling
including that of cardamom to India.

SHRI RAMACHANDRAN  PILLAL
About three lakh families which are engaged
in cardamom cultivation have been affected
because of smuggling of cardamom from
Gautemala. The peasantry and workers in
Kerala. Karnataka and Tamil Nadu are
suffering because of this. In his reply, the
Minister has stated that our concerned
customs authorities and their field formations
are vigilant. I would like to know from the
hon. Minister whether any quantity of
cardamom has been seized so far or any
cases have been filed against these
smugglers?

SHRI KINJARAPPU YERRAN NAIDU:
Madam, the growers of cardamom have
represented to the Governemnt that the
Gautcmalan cardamom imported by Nepal is
being smuggled into Calcutta port and also
through the borders of Nepal. Already
instructions have been given to the Customs
Department and its field formations to be
vigilant to arrest these smugglers who
smuggle everything including cardamom. So
far we have not seized anything, but in
Nepal,
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which is a small country, they are importing
cardamom more than the requirement. That
is why our diplomatic channels arc
requesting the Nepalese authorities to
organise thicr imports of such sensitive items
to meet the genuine requirements of Nepal.
We are taking all steps to prevent smuggling
and everything.

SHRI RAMACHANDRAN  PILLAL
Madam, I seek your protection. My question
was, we arc raising these complaints for so
many years. I would like to know whether
any quantity of cardamom has been seized
by our authorities or have they arrested
anybody in connection with smuggling? That
is my first question.

THE DEPUTY CHAIRMAN: Was
anybody arrested?

SHRI KINJARAPPU YERRAN-NAIDU:
No arrests have been made so
far.

THE DEPUTY CHAIRMAN: Did you
find anybody carrying cardamom illegally’

SHRI KINJARAPPU YERRAN NAIDU:
Yes, yes, that is going on. That is why we arc
taking all steps. Madam, smuggling is there.
That is a fact. That is why wc are giving
instructions to the customs people and
farmers and field formations in that particular
area not to alow smuggling to take place in
future.

THE DEPUTY CHAIRMAN: What he
means is that the Government is aware that
smuggling is going on but they have never
been able to catch anybody who smuggled
cardamoms.

SHRI RAMACHANDRAN  PILLAL
Madam. I am shocked that the Government is
aware of smuggling and the Government is
not taking any action. That means
Government is aiding smuggling and
smuggling is causing a lot of miseries in
Kerala, in Karnataka and
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in Tamil Nadu. If you look at the production
figures, Madam, there is a phenomenal
increase during the last five years. In 1992-
93, the production was 4,250 metric tons and
it rose to 6,600 metric tons in 1993-94 and
now it is 7,900 metric tons. If we look at
India's export to foreign countries we can see
a drastic decline. So actually our export is
affected by this thing and our three lakh
peasantry and workers are affected and the
Government is aware of this smuggling and
the Government is not taking any steps. I
would like to know from the hon. Minister
whether the Government is helping the
smugglers and causing ruin to the peasantry
and the workers of this country.

SHRI KINJARAPPU YERRAN N4IDU:
No, Madam, not only for cardamom, for any
smuggling we are taking preventive steps.
But in Nepal, it is a small country, they are
importing cardamom from Gautemala. On
the way to Nepal something is smuggled. A
rep-resenta'ttorr is made by the All India
Spices' Importers and Distributers As-
sociation. But the production of small
cardamom in India has risen over the years
and is currently estimated to be around 7,500
metric tons. But in 1986-87, the world trade
in cardamom was dominated by India and
exports from India accounted for 30 per cent
of the domestic production. But for
Guatemala cardamom, international markets
are offering at cheap prices, that is why our
exports are* declining. That is why this
Government is taking a lot of steps to prevent
smuggling and to do something for the
farmers of cardamom.

THE DEPUTY CHAIRMAN: Shri
Raghaviji.

SHRI JOY NADUKKARA: Madam, my
name is also there.

THE DEPUTY CHAIRMAN: Yes, your
name is here. Mr. Raghaviji, please sit down.
I wHI call you after Mr. Naduk-
karn outs his question.
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to Questions 16

SHRI JOY NADUKKARA: Thank you.
Madam Deputy Chairman. We are exporting
cardamom and earning some foreign
exchange. Our exports of car-domom reached
its zenith in the year 1985-86. In that year,
we exported 3272 MTs of cardamom. After
1985-86, our exports of cardamom fell down.
In 1989—90, we could export only 173 MTs.
From this time onwards, the Government of
India have been taking some steps, giving
some subsidies and other incentives to the
cardamom exporters. Those subsidies and
incentives are still there. During 1995-96, we
exported 500 MTs <i cardamom. But what I
am not able 10 understand is that we are
importing cardamom even as we are
exporting it. I put a question on 22.7.96. The
written reply which was given to me
indicated that during 1995-% the total
imports of cardamom was 2626.53 MTs. The
question is: On the one hand, we are giving
subsidies and incentives and, on the other, we
arc importing. We are importing cardamom
from Guatemala. This is quite contradictory.
Therefore, I would like to know whether the
Government would take steps to completely
stop import of cardamom and continue the
subsidies, incentives which are being given
to the cardamom exporters.

THE DEPUTY CHAIRMAN: While we
are discussing the cardamom issue, I
received a  cardamom  from  Mr.
Hanumanthappa. I don't know whether it is
of India or of Guatemala. Anyway, I thank
Mr. Hanumanthappa.

SHRI KINJARAPPU YERRAN NAIDU:
Madam, so far we did not import any quantit
of cardamom from any country.

SHRI VAYALAR RAVI: But the hon.
Member is quoting from a written reply
given to him in this House.

SHRI KINJARAPPU YERRAN NAIDU:
Madam, the hon. Member was saying that we
were importing cardamom and that we were
not giving remunerative 'prices to the
cardamom farmers. During
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the year 1985-86, the production of car-
damom was 4700 MTs. and we exported
3272 MTs. Last year, our production was
7900 MTs and wc exported 500 MTs. Due to
international ~ market  conditions,  our
production cost has gone up. Our farmers are
spending more money. In Guatemala, the
cost of production is very low. That is why
they have been able to offer global tenders in
the international market. Because of this, our
exports had declined. Our exports have been
declining from 1992-93 onwards. However,
we are taking several steps to stabilise the
prices and boost our exports. We are giving
support to the cardamom exports at Rs. 3V-
per kilogram. From 1st December, 95 to 31st
March, 96, wc exported 600 MTs of
cardamom. We have also taken steps to meet
the export development cost at a total cost of
Rs. 2.10 crores so as to enable our exporters
to penetrate into the international market and
to shore up the domestic prices. Like that, we
are giving support price at Rs. 3y- a kilogram
for meeting the cost of exports. Six hundred
MTs were exported by air Consumer tax on
exports to the Middle East destinations were
exempted during the period from 1.12.95 to
31.3.%. Like that, we arc giving some
benefits to the cardamom growers. We had
also exempted the exports of cardamom from
the 2% cess, which is imposed on spices
exports, during the period from 1.12.95 to
31.3.96. Like that, we are giving some
exemptions, subsidies, etc., so as to make our
export prices competitive in the international
market.

SHRI JOY NADUKKARA: Madam, my
second supplementary is...(interruptions)...

THE DEPUTY CHAIRMAN: You can
only put one supplementary because the
question is a joint one. I hope the answer
given to your supplementary is to your
satisfaction. I will now call Shri Raghaviji.
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SHRI AOY NADUKKARA: Madam,
please allow me for a second.

Madam, I am sorry to say that the
information given to me on 22.7.% is quite
contradictory to what the Minister has said
just now. In reply to my question No. 178 on
22.7%, it was stated that we imported 53.36
MTs of small cardamom, 2552.25 MTs of
large cardamom, 20.92 MTs of other
cardamom. The total imports in respect of
cardamom were put at 2626 53 MTs.

Madam, this is the answer given before
this House — the written answer.

THE DEPUTY CHAIRMAN: When?

SHRI JOY NADUKKARA: On
20.7.1996.

SHRI KINJARAPPU YERRAN NAIDU:
Madam, that is for the large cardamom, not
for the small one. (Interruptions)

THE DEPUTY CHAIRMAN: The big
one? The large one?

SHRI KINJARAPPU YERRAN NAIDU:
Yes, Madam. (Interruptions)

THE DEPUTY CHAIRMAN: Listen, I
think I have understood him because
being a woman I use cardamom in cooking.
There are two types of cardamom. One is a
small cardamom and the other is the big one,
the black one. Why don't you explain it, Mr.
Minister? (Interruptions)

SHRI KINJARAPPU YERRAN NAIDU:
Madam, whatever the hon. Member has said
is correct so far as the large cardamom is
concerned. I was answering regarding the
small one. We have not imported small
cardamom so far.

SHRI JOY NADUKKARA: Madam, they
have imported the small cardamom also...
(Interuptions)

smumfr: 30 v wft, ¥F v 12

SHRI JOY NADUKKARA: Both
were imported.
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SHRI KINJARAPPU YERRAN NAIDU:
But I have no information on this. Madam.

THE DEPUTY CHAIRMAN: I think you
arc the Minister for Commerce. Or, are you
also doing somebody else's  job?
(Interruptions)

SHRI KINJARAPPU YERRAN NAIDU:
Up to 1993-94, the figures...

SHRIJOY NADUKKARA: 1995-96.

SHRI KINJARAPPU YERRAN NAIDU:
No, no. Up to 1993-94, for small
cardamom... (Interruptions)

THE DEPUTY CHAIRMAN: I think you
belter find out because if you go on like this,
there will be a lot of problem. If they give
another notice, there may not be another
session. Immediately, they may not get it and
in the next session, it will depend on so many
other things. And by that time a lot of
cardamom growers will suffer. I do not know
whether Raghavji was also asking the same
question.

[RAJYA SABHA]
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THE DEPUTY CHAIRMAN: How
much have you exported and how much have
you imported? How much is the big one and
how much is the small one?

SHRI KINJARAPPU YERRAN NAIDU:
Madam, I have already given figures for the
year 1995-96. The production of cardamom..
(Interruptions)

SHRI RAGHAVIJI: I am asking for the
last 3 years.

SHRI KINJARAPPU YERRAN NAIDU:
Yes, the last year. In the year 1995-96, the
production was...

THE DEPUTY CHAIRMAN: Not the
production. The exports and imports.

SHRI KINJARAPPU YERRAN NAIDU:
The exports were only to the tunc of 500
metric tons.

SHRI RAGHAVIJI: Madam, I am asking
for production also.

SHRI KINJARAPPU YERRAN NAIDU:
Only 500 metric tons were exported.

SHRI RAGHAVIJI: The last three
years. Madam.

SHRI KINJARAPPU YERRAN NAIDU:
In the year 1993-94, we have exported 338
metric tons. In 1994-95, we exported 255
metric tons. In 1995-96, up to this month, we
have exported 650 metric tons.

SHRI RAGHAVIIL:  Production and
imports also. (Interruptions)

SHRI KINJARAPPU YERRAN NAIDU.
No imports were made. The production in
1993-94 was 600 metric tons. In 1994-95, it
was 7,000 metric tons. In 1995-96, it was
7,900 metric tons. In 1996-97, up to this
month, it has been 6,756 metric tons.
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SHRI VAYALAR RAVI: Madam,
cardamom is one of the major cash crops in
southern India, particularly in Kerala.
Occasionly, the Spices Board has taken the
right steps to encourage export of cardamom
even by giving subsidy. The main question is
while we are encouraging export of
cardamom even by giving subsidy and other
methods, the hon. Minister denied having
imported more <han 50,000 tonnes of
cardamom through different parties. I would
like to know whether the Government would
take steps to prevent any kind of encroach-
ment of the Indian market by Guatemala
through back door and completely ban
import of cardamom under OGL or any other
scheme. I would also like to know whether
the Government would encourage farmers to
export cardamom by giving subsidy to
farmers.

SHRI KINJARAPPU YERRAN NAIDU:
Madam, the hon. Member has made a good
suggestion. As far as smuggling of
cardamom from Guatemala in concerned,
even formal protest notes have been sent to
the Government of Nepal, through
diplomatic channels requesting the Nepalese
authorities to organise their import of such
sensitive (terns to meet the genuine
requirements of Nepal. Nepal is a small
country and its consumption is very small,
but it imported a large quantity of cardamom
As a result, there is scope for smuggling and
other things.

SHRI VAYALAR RAVI: Wt i.-xpori
cardamom mainly to the Go?' region. In this
regard, the Spices Boatd has taken certain
steps. ! would l!ike So know whether you
would encourage export of cardamom and
give subsidy to farmers.

SHRI KINJARAPPU YERRAN NAIDU:
Certainly, yes.

Payment of Transportation cost for
Lifting Levy Sugar

*246. SHRI BANGARU LAXMAN: Will
the Minister of FOOD be pleased to
state:
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(a) whether it is not fair to grant actual
transportation expenses to levy sugar
nominee for the transport of levy sugar;
and

(b) if so, the steps proposed to be
taken by Government in this regard?
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